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NEW DELHI ofHIGH COURT OF DELHI:

SHERSHAH ROAD. NEW DELHI-110503

MOST IMMEDIATE
No. /DHC/GAZ.IIB/G-8/DDA/2023

From:
The Registrar General,
High Court of Delhi,
New Delhi.

To:

The Director (P)-I,
Personnel Branch -I, ’

Delhi Development Authority1
3"d Fioor, Room No. 311, B-Block,
Vikas Sadan, INA, New Delhi -110023.

New Delhi, dated the

Sub: Repatriation of Dr.Neera Bharihoke, DHJsp presently on deputation as Chief
Legal Advisor in Delhi Development AuthorityJ to her parent cadre.

Sir,

I am, therefore, to request You to repatriate Dr.Neera Bharihoke, DHJSJ to endble her
to join her parent cadre on completion of h'er deputation periodJ i.i: i’0–2-.di:;a;i-.

Yours sincerely,
f

sdf +Hl••IH=•nH

(Amit Narayan Bharthual-)
Assistant Registrar (Gaz.IrBI

for Registrar GeneralIDAci – \ D&\
Endst. No. /DHC/GAZ.IIB/G-8/DDA/2023
CoPY forwarded for information and necessary action to:_

'Jd The Principal Distfict & Sessions Judge (Hqrs.) / Tis Hazari Courts, Delhi
2' The Principal District & Sessions Judge, South-East District, Saket Courts, New Delhi

3' E?r'Neefa Bhafihoke, DHJS, Chief Legal Advisor in Delhi Development Authority with
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Assistant Registrar (Gaz.IIB)



OFFICE OF pTHE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

1 :?’ :?' : ' -/7:5(1)/2023 Dated, Delhi the g g FEb 2073
No.

Sub:-
Repatriation of Dr. Neera Bharihoke, DHJS presently on deputation
as Chief Legal Advisor, in Delhi Development Authority) to her parent
ca 'e

CoPY forwarded for information and necessary action to :-
The Officer In-charges, Administration IJll>ItIl AccountsJ („eneral Branch,

; ;; :?1;tcee == =iT =B;adB3 :L :1: :1) L: :La q:: 1: :7: : ioc: i:EFi) qPsP #L::i n: g: :: : : :Delhi: v
The Adrninistrative Civil Judge, (CentrdD2 Tis Hazarij CourtsJ Delhi
The Sr, AO(J) / AO(J), Administration-I,II,Ill, Vigijancej Recruitment Cell:
Filing $ection2 Accounts Branch, Fine & Audit Section, Care-Taking Brant.hj
Computer Branch , I. T.Cell, Protocol B.ranch J LAC Branch: R & .I-' Branch:
'LAYER$', Vulnerable Witness Deposition Complex(.VWD(..') and ACR Cell:
Central District, Tis Hazari Court: Delhi. - ' ’

The Accounts Officer, ACcounts Branch, Central District, Tis Hazari Courts9
e .1

;itedi:irtoct: it:fIEE:1 District & Sessions Judge(HQs)’ Room No' 302-A’

Tha Reader to Ld. Principal District & Sessions Judge(HQs)9 DelhiThe 'LAYERS’ Section, for uploading on '],AYERS'. - - -
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(KabYeri Baweja )
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch ( Central )
For Principal District & SeSSions Judge(HQs) J

Delhi # ,
4 /nA


